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. lo, 8-42017/18,/77- admn, T1 \ (

Government. of Ind 5
Ministry of Law, Justice & Company Affairs
(Degartment of Company Affairs)
' Shastri Bhavan,;;ASth Floor

ve e

New Delhi~110001 - . “Dateq the

e ‘he Regional Director,
o, Company I aw Board,
L . bombay/Cal cutta/f-ladras /Kanpur.
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Please be taken op the following lines:-

(i)_ Only such company paid Staff: of the offices of the

Off‘icigl Liquidators shall he eligitlh for regwyar
absotption:: - ' . »

(a) who we re in position on 31, 3.78: anyg

(b)) Wwho poSsess the requisite educational
QUallifications 1ai4 down in the recruit.
ment rulass for the POSt against which they
are to ba absorbed,

The Regional Ili,r,'actorS, in, their capacity as Heggs
of Depart‘ments, ay consider the relaxation of age
limits- in deserving cases in accordance vith the
genergl Ainstructions existing in this Tygard,

The 'comgany pald staff ean De absorbed against onl y

S0% of the exs “ing end futyre vacanaies in vonr . ‘
Seslon in Group ¢ posts Which, as per recru tmepnt rul s,

£l undew ‘direct recrui tment quots.: For ins tanco,
there is” Mingm g POT cont direct recru'tment o the
POSTS of Lower D vision Clerks accordingly, 509 of

the exds'ting ;nd future Vacanclas ‘of Lower Division

Clorks in vour region can be utilised for, absorbi ng

tho company paig Staff,---iﬂlrfflxar, the 'pasts or Upper
Mvision Clerks, as per recrud tment’ rulces, are to be

filled up entirel v by promeotion, therefors, there SEL
be no possibildi ty of absorbing company paicd stafs in
the case cr

the grade of Upper Division Clerks. 1In
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'Junibr l’echnical ASSiStants 50% of the vacancles,
J cnorging toythe: recrul'tmeént rules, are to be fi1led
up by promot:lo‘n*and thé ' Tematning 50% by direct recru
ment] -In thi's icase,. .therefore, 25%  of  the vacancles 1
" the' grade of Junior Teqhnical Assistants can be utilic
for: abSOrbing‘ cbmpany;pat destaf £. “The proportion of
vagcancles in cher Group 'Ct grades may similarly be
i WOI‘ked ou,t : B

(1141) The company paid Staff Qho wsre in positlon ok 31. 8.7
‘Will-be ‘scresoned Dy a éelﬂctlon Committee consisting «
the .following :-

(1) PRegional Diruc*or-— Chairman

U ) v-RLpI‘LSL.l’lt']me of the S taft Selection
PR Commission Membel

(3) Official Li: uidator of th: office the compan
q D
pald staff of which is teo be screened - Memb

The Staf £ Gelaction Commlsqlon have nominated differe

representatlvos for the alfferent Teglons,:': A 1ist of

these represurntatives is. enclosed. - The.place, date a

/- timu of:‘holding" meu.ting(s) of. the. Selact on Committee
may be f‘inalj,sed in. conSu]_tatlon Wit‘h them, -

~3 )

(iv) It has been decided in conSLL’LtatiQn ‘dith the Staff
 Selection. Commi'ssion. thatythere W111:'bd no test or
e,caun.nation Eor ﬁle purpose’ of:. asSessing the sulta-
bility of “the company ald staf f.. The* Selection
Committee Wwill make. :Lts recommendations 'on the basis
, B thetqualification, experience etc. and personal
interview of the Candj_dates ‘

B Immediate steps may p]_ease be taken for selectlon of
eligible members:. of company pald staff for absorption against
the axis tdng. vacancies in different, grades . .and also the gnti-
cipaTed vacancgliaos upto: 31.12.80- next dpplications may be
Tmited Indicating eraretely”,the'eadsting vacancies and the
vacencies which may occur' by 31%.12,80 and making it clear ths
bhe the question of absorbing/ persons recommended for the anti-
cipated vacgneles will jarise- only 4if the vacanciles. actually
occur by 31.12,80, and. ‘that mere recomnendation of the selec-
tion cormi ttee ”111 hot "confer anv-right ¢ any comoany pald
T taf 75Cor baing _appointed in Gove:cnment set'vj_cs,

3. A quartul“lv raport begimlng With the quarter ended
3ls & March 1979 may be sént fo ths Hb&ﬂOUPI‘t@I’S indicating
the G‘C*‘(‘nd tor which the companv pald s taff baS beuon absorbed
in Ngular Governmbnt servir*o 1 :
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A copy of this lettur is being ¢ndorsed to

pa g
sentnatives of the Sgaff Selection Commission also

the repre-

. Yours faithfully,
r{_QL'_Q,(_,f)(_QA;
( I.L. NACPAL )
Undu.r Scerotary to the Govt, of Indig
Copy to :-
L. Dr.7iv.k Bhattwchdryn, Controilir of. Examinations (Hqrs'

Staf e Seluction Commission, fest Blpck No.1, 2nd Floor,
Hinz o, 6, Rk, Puran, Lcy Delhi-110022,

0o

Shri 1P, Lawgle, Controller Of ‘Examinations('WR) Stary
Suluction Commission, Army & Navy Building, 2nd Floor,
Mahatama Gandhi, RKoad, (Opp: Jahangir aArt Gallery
Kalaghoda), Bombay.

3. 8kri R, Thiagarajan, Controlloer of Zxaminations (BR),
Staff Selection Commission, 150-4, LLa Building (2nd wo
4mna Salal, Madras.

- 2hri J. Prasad, Controller of Examinations (CR), Stars
Sulaction~CommlsSion, 71/3-B, Stanley Road,. Kam] 4 Nagar,
Al1lzhabad, . '

5. Shrd 0:P. Bansal, Under Secretary;, Starf Selection
Commission, Wost Block 1 "ing No.6s R K. Puram, New Delh
110022, In this connoctibn, the correspondence resting

“With the Commission's letter Ho,1/5/78-F dated '17,10, 78
refers, : : ‘ "

(Q&«—JL“'P =< q_

( I.L. NAGP AL )
Under Sacretary to the Govt, orf Ingia




